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ORDER (Oral)

By Justice Ashok Agarwal, Chairman Gb

By the present O.A. applicants seek
directions to refix their pay in terms of the
recommendations of the 5th Pay Commission. The
commission has recommended the scale of Rs.
4000-6000 for Data Entry Operator Grade-A and Rs.
5500-9000' for Data Processing Assistant-A which
has been reflected from the Notification of
30.9.1997 at Annexure A-2 (page-14). Applicants
sent a legal notice dated 8.5.2000 for grant of
the aforesaid relief. No reply has so far been

given. A copy of the notice is at Annexure A-T7.

2. Having regard to the aforesaid
facts, we find that the ends of justice will be
met by disposing of the OA, directing the
respondent Nos.1 & 2 to take their decision on
the aforesaid notice and communicate the same to
the applicants. This shall be done expeditiously
Aand within a period of three months from the date
' of service of this order. It will be open to the
app11canp to once again approach this Tr{buna1 if
the decision of the respondents goeg adverse to
them. |
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